Written Answers

17

Submission of Research Papers
wahati University

in Gu-

1755. SHRI IQBAL SINGH: Will the
Minister of HUMAN RESOURCE DE-
VELOPMENT be pleascd to state:

(a) whether Governmeni’s  attention
has been drawn tp the pews-item which
appeared in the *“Indian Fxpress” dated
the 23rd January, 1995 to the effect that
the Hindi research student are expected
to submit their rescarch papers, not in
Hindi but in English;

(b) if so. what are the detals thereof;
and the reasons therefor; and

(¢) what is Government’s reaction
thiereto and the action being proposed fo
be taken against Guwahati University?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPIT. OF EDU-
CATION AND DEPTT. OF (UL-
TURE): (KM. SELJA): (a) Yes. Sr.

(b) The Guwahatj University has in-
formed that all these for the Ph.D. degree
to be awarded by the Unijversity are to
be written in English. Howeer, these on
Assamese language and culture are all-
owed to be written in Assamese  also,
This is considered desirable as it enab-
les teachers, scholars and students of all
languages to read and understand the
contents of the theses. According to the
Uniersity, a Ph.D. candidates  should
have adequate knowledge of Engl'sh to
be able to write the thesis in this lang-
nage.

Sl
No.

Year

1.- 199192
2. 199293
3. 1993-94
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{¢) Universities are autonomous organ-
isation established by the Acts of Par-
liament or the State Legislatures. All
decisions on academic matters are taken
by the Unijversities themselves in accord-
ance with the provisions in the Acts and
Statutes of these Institutions.

Administration of Sports Authority  of

India

1756. SHRI VYXENDRA KATARIA:
DR. SANJAYA SINH:

Will the Minister of HUMAN RES-
OURCE DEVELOPMENT be pleased to
state:

(a) the details of the cxpendnue in-
curred on the establishmen; and adminis-
tration of Sports Authority of India
during ihe last three years alongwith

budgetary outlays during that period;

(b) whether it 's g fact that the Sno s
Authority of Ind:a has not been uble to
achive the purpose for which it was set
up: and

(c) if so, the reasons therefor and the
details of remedial steps proposed ‘to be
taken 'n that regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS & SPORTS) (SHRI
MUKUL WASNIK): (a) Details of ex-
penditure incurred on the establishment
and admiinstration of Sports Authority
of India (SAI) during the last  three
years alongwith budgetary ‘outlays ate
given below:i—

(Rs. in lakhs?

Taotal Allocation of  Expenditure on Es-

SAI tablishment and Ad-
ministration
4307.53 1404 11
3871.00 1469 . 81
4303.04 1506 185 (Prov.)




